25 ~ BEFORE THE ADJUDICATING AUTHORITY

NATIONAL COMPANY LAW TRIBUNAL

INDORE BENCH AT AHMEDABAD
COURT 1

(MP) CP(IB) 50 of 2020

Coram: Hon’ble Mr. MADAN BHALCHANDRA GO

SAVI, MEMBER (JUDICIAL)
Hon’ble Mr. VIRENDRA KUMAR GUPTA,

Name of the Company:

- Corporation Ltd

Sect‘ioh: Section 9 of the IBC 2016
“—\__,____

ORDER

No one appeared for the Parties.

- The matter stands adjourned to 21.08.2020 for further consideration.

(VIRENDRA KUMAR GUPTA)
MEMBER\TECHNICAL)

VC



